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Conversion of Parassala Railway Station 
into Block Station 

3154. SHRI A. NEELALOHITHA· 
DASAN NADAR : Will the Minister of 
RAILWAYS be pleased to state: 

(a) the reasons why the Parassala Railway 
Station under Trivandrum Division of 
Southern Railway has not been converted as 
a Block Station even though the survey and 
estimates had been taken for cross lines ; 
and 

(b) the reasons why the approach road. 
the platform with roof and express stop have 
not been sanctioned at the ParassaJa station 
even though the people are representing for 
it for the last three years 'l 

THE MlNISTER O F RAILWAYS (SHRI 
A.B.A. GHANI KHAN CHOUDHURI.: (a) 
A Block/Crossing station is provided only on 
operational considerations. At present, there 
is no such operational necessity to convert 
Parashala flag station into a Block/Crossing 
station as the line capacity utilisation of the 
section is Jow and adequate spare capa-
city is available on the section for running 
more trains. Traffic survey and estimates do 
not provide for a crcssing at Parashala. 

(b) At present a metalled approach road 
is io existence, repairs to which are being 
attended to. Shelcreting the approach road 
will be considered for inclusion in future 
Works Programme subject to availability of 
funds . Provisioo of roof over platform is 
being proposed in the 1984-85 Works 
Programme. Stoppage of Express Trains at 
this station will be considered as and when 
traffic picks up. There is. at present, no 
justification for providing stoppage to Ex-
press trains at Parashala ftag station. 

Nomination for MBBS Admisalon to Lady 
Hardiogc and Maulaoa Azad Medical 

Colleges for 1983 j 

3155. SHRI SATISH AGARWAL: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) whether Government have made 
Central Government nominations for MBBS 
admissions to Lady Hardingc and MauJaoa 
Azad Medical Colleges (Delhi University) 
for 1983. if so, the dctaiJs of persons 
nominated alona with the category in which 
~¢~ '1omination p~s ~n made; 

(b) whether Government have informed 
Delhi University of the categories for which 
seats are so reserved and the criteria by 
which the Central Government makes such 
nominations. if not. the reasons therefor ; 
and 

(c) whether Government issued a public 
notice/circular announcing the various 
categories to w}\ich eligible candidates could 
apply for 1983 Central Government oomina· 
tions for admission to Medical Courses all 
over India, if so. details thereof and if not, 
reasons therefor ? 

THE MINISTER OF HEALTH tAND 
FAMILY WELFARE (~HRI B. SHANKAR-
ANAND) : (a) to (c) The MBBS seats con-
tributed by States/UTs with Medical Colleges 
and other medical institut ions are allocate:d 
to States and Union Territories which do not 
have medical colleges. chi ldren of Defence 
personnel (deceased, retired and serving), 
other para mi lit ary organisations, foreign 
students awarded Cultural Exchange FeHow· 
ships. repatria tes from Burma, Sri Lanka 
etc., self-financing foreign 5tudents and other 
deserving categories. 

The allocation of MBBS seats from the 
Central Pool in various coJJeges including 
Lady Hardinge Med:cal College and 
Maulaaa Azad Med ical College, Delhi have 
not yet been completed for the y~ar 1983·84 
Selection of caadidtttes against the allotted 
scats are made by the concerned States/U. Ts 
and Central Selection Committee of the 
Central Government with representatives 
from the various concerned Ministries. The 
Minist ry of Health and Fami ly Welfare do 
not i5sue any public no tice/circular announc-
ing the various categories, wnich is dooe by 
the concerned agencies. 
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Admissioa In Gol'ernmeot Schools 

3157. SHRI HA RISH K UMt\ R 
G ANC WAR : Will the Minister of 
EDUCATIO N AND l. ULTURE be pleased 
to state : 

(a) whether getting admission in the 
Government schools h~s becom.: difficult as 
the schools impose their <'wn terms and con-
ditions to take stud ents in XI class over their 
own students who h ~ve passed X class 
c,ramination from the ~chool and the same 
subjects from which they pas!>ed the Xth 
class exminatioo are not being given to 
them; 

(b) if so, reasons thereof and whether 
there are any instructions of the Type from 
the Mjnistry or the Central Schools Organisa-
tion and if so, will a copy thereof be laid on 
the Tab)e of the House ; 

(c) whether a copy of the mark sheet and 
pay certificate Is required by the Central 
Schools with every applica tion irrespective 
of the ' fact whether one gets admission or 
not ; and 

fd) if so, whether there is a proposal that 
the form itself should contain ·a column for 
the above information to s implify the 
system? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRI P. K . THUNGON) : (a) Admission 
to cJass XI in schoo1s run by the Union 
Territory Administrations and in the 
Kendriya VidyaJayas (Central Schools) is 
regulated in accordance witq ~he criteria 




